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INTERIM REPORT OF THE JOINT COMMITTEE IN THE MATTER OF OA
42 - ITU MOTION TAKEN UP B :

THE NEWS ITEM IN THE HINDU

MNNAI EDNTIONDATEIN
AGRICULTURALLANDS IN THE CAUVERY DELTA, WHICH HAS BEEN

DECLARED APROTECTED AGRICULTURAL ZONE: FARMERS WORRIED
ABOUT YIELDS"

I Backgroond

Hon'ble Mational Green Tribural, Southern Zone, Cheanai has taken the 5UG
MOTUease vide O.A Nu, 142 of 2021based on the Mews published in the Hindu Tamil
Newspaper, Chennai Edition dated (6.06.202 1, siating that the “Dusi/powder emitted from
the Soap factories spoiling Agricultueal Lands In the Delts Districts of Cauvery River, which
hes been Declared as a Protectad Agriculmeal Zone™. [UEs allegad in the newspaper report that
an ascownt of thenon-compliance of the pallution norms by the Soap factoriesin this arca, the
festility of the scil has been affectedconsiderably thereby their production is also affected
causingheavy loss w the agriculturisss in the Delta Districts ofCauvery Riverin order 1o
mscertain the genuineness of the allegations madein the newspaper report Hon'ble wibunal

vide order dated 06.07.2021 has appoined a committes,

1} Orders of the Hon'ble Tribunal

Hor'bie Tribunal vide order dated 06.67 2021 has diracied as follows:

“In order to ascertain the penuineness of the allegations made in the newspaper réport, we
feel it approprisie 1o sppoint & joint comamingee comprising of {1} 2 Senior Scientist or 4
Senior Officer from Cenmal Pollution Contro! Board {CPCB), Integrated Regional Office,
Chermai, {2) & Senior Officer or a Senior Scientist fom the Tamil Madu Pollution Contral
Board (TNPCB) as designated by its Chairman, (2} & Soil Scieatist 10 be nominated by the
Vice Chencellor of Tamil Nede Agriculuwal University (TNALY, Ceimbatore, preferably
from Tiruchirappalli or nearby Institution io these Districts and the Jeint Directors of
Agricultural Deparuments, namely, Thanjavur, Tireverur, Nagapattinam and Mayiladuthurai
District who will 85sess the main tzam. whenever they are inspecting the respective arees, 50

a5 to prepare the report by the committee appainted by this Tribunal.
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The District Collectors of the abave Districts were slso directed 1o render their assistance for
proper cocrdination andalsa for providing necessary logistics for the team to conduct the
inspection and submit the report. Copy of the order 15 placed as Annexure-L.

In compliance to Hon'ble NGT order, the committes comprising of following members is
compased:

L. Thiru. K.Elankumaran Member & Nodsal officer
Jeint Chief Environmental Engineer (Monitosing)
Tamil Nadu Pollution Control Board,

Trichy

=
H

| Dr P, Balasubramaniam ' Member
Professor & Head,

Soil Science & Agricultural Chemistey,

Anbil Dharmelingam Agricultural College & Reseanch
Institute,

Trichy.

1. Tmt. T.hdahima _ Member
Seientist-D, Central Polltion Control Board, Regional |
Directorate, Chennai

The committee was assisted by the following officials of Thanjavur, Thinverur &
Magzpattinam DHstricts
i.  Tmt A, Gomathi Thangam,
Deputy Director,
0o Joint Director of Agriculiure,
Department of Agriculuire and Farmers Welfare,
Thanjavur District
ii.  Thiru. A. Uthirapethi,
Deputy Director,
OV Joint Direetor of Agriculture,
Depariment of Agriculture and Fuemers Welfate,
Thiruvarur District
iii.  Thime 5. Panegrselvam
Joint Director of Agriculture:
Department of Agriculture and Famers Welfars,
MNapgapattinam and Mayiladuthurai (afe] Dismicl,
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B,

I

Thirw. A, Alvin J Anand

District Environmental Engineer,
Tamil Nadu Pollution Conirel Board,
Thanjavur

Thire. R.Gunaseelan

Dristeict Environmental Engineer,
Tamil Madu Pollution Contrel Board,
Maganarinam

Scope of the Committee: The committee is vested with the following scope:

. To inspect the Scap Industries in these aress and ascertain as 1o whether they are

camplying with afl the polhnion nonms and the conditions imposed In the permission
or Consent order granted and if there is any viclation then they are directed to

gscertain the nature of viotation

. o aseeriain the soil quality in those areas dnd ascertain as to whether there was any

damage caused to the soil on account of any Hlegal activity of discharging effluents or

okher waste in the nearby agricultural lands and 1 thers is any contamination caused

. to suggest the remedial measures 19 restore the soil guality in thet area,

. I assess the damage caused to the emvironment and assess the emvironmenta!

compensation payable by the Soap industriss which sre responsible for such
eontamination applying the Polluter Pays' Principle and also the guideline issued by
this Tribunal in several cases of this naiure,

. to-ascertain as to whether eny such untreated effluznts are being dumped in the nearky

water bodies as well, if thers is any water body adjacemt to the Scep manufacturing
anits, and also make analysis of the water and sedimenis in those waier bodses and if
thers is any contamination found on account of the such iflegal activities of any soap
factory, then that alse will have w be taken lno consideration for the purpose af
assessing damage to environment and for cost of restoration while caleulating the

environmenial compensation

. fo ascertain as to whether any loss of yield has been caosed 1o the agriculturists,

whoss fands have been affected and if 5o aszess the [oss of Income caused 10 each

land owner.
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IV  Committee Meeting and inspection

The Joint Commitize convened first meeting on 13.082021 through video conference
(W), The Minutes of the meeting along with list of participants is enclosed as Annexure-il
The committes finalised inspection schedule snd sction plan to cairy out Inspection. During
the meeting both Tamil Wadu Pollutivn Contrel Board and Depariment of Agriculiure
clarified that there are no soap monufacturing oe formulation indestrizs @ Thankavur
Tirnvarur, MNegapattinam and Mayilzduthural Districis. There are only Sodium Silicate

industries in Thanjavur, Tiruvarer and Nagapartinam districts, Sodiom Siiicate is used 25 raw

material in soap industries, silica g&l manufasturing ete.

The committes carricd out the site visit during 17082021 o 18082021, The observations
made during field visit is as follows:
I. The committee visited the areas alleged in the news poper report. Tamil Nedu
Pollution Control Board has eateporized these sodium silicate industry as “Small-
Red" and number of industries focated in the districts are as foliows:

| District Soap mamufscturing’ | Sodium Remarks
formulation industry | siiicate
industiy
Thanjavur Nil 2 Mumber of industries was re-affirmed
Thiruvarur il I'4 by the commitree during feld visit
Nagapattinam | MNil 3
Meviladuthurai il L

2. Following sodivm siilcate industries were Inspected during committee visit:

Tistrict Mame af the unit Crate
inspection
Thanjavur Mz, KIEAN GLOBAL CHEMS LIMITED 17082021

5.F.No. 42/5,6,8,10, Decbambalpuram Village.
Papanasam Taluk, Thanjaver Digtriet

Mis. MAHARAT SOAPE INDUSTRIEE P LTD.
&8.F. no. 7473, Decbambalpuram Village.
Papanasam Taluk, Thanjavur Distriet.
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Thiruvarur Mis PREMI CHEAMICO COMPANY PVT LTD. I7.08.2021

5.F No. 24/7 Pare, Maliur Villape,
Manmargudl Tatok, Thiruvarur District.
Mis DIAMOND SILICATE,

&.F Mo, 15973, Peruntharagudi Village,
Thiruvarur Taluk, Thiruvarur District.
Mis WARIMANAM SILICATE UNIT L,
R.5 No. 2053, Peruntharagudi Viilags,
Thiruverur Taluk, Thiruvarur District

I M/s NARIMANAM SILICATE UNTT-11,
| R.8No, 11.7C, Adivakkamangatam Village,
Thiruverur Talok, Thiruvaner Discrict

Magapattinam- | M's KIRAN GLOBAL CHEM LIMITED., ' 1§.08.2021

& F Mo, 674 Uthamacholapuram Viilage,
Magapattinam Taluk, Magapattinam District.
M/s REENA SILICATES PRIVATE LTI,
BLE No, 66/2, Uthamacholapuram Village,
Mugapattinam Taluk, Nagapattinam Districe
M5 SREE JAY A DEVI INDUSTRIES UNIT 1,
8.F Mo, 11771 B/1, Kuttalam Village,
Magapartinam Taluk, Nagapattinam District
M/s SRI JAYADEVT INDUSTRIES UNIT 11,
S.F Mo, 117/18/2, Kuntalam Village,
Nagapainam Taluk. Nagapattinam District

(=1}
h

- Sand (silica sand) and sods ash are mixed In the mtio of 1.3 -1 and heated in a gas

fired furnace at a temperature of 1 308°C for about five 1o six hours (one batch). The
final product is sodium silicate and it comes oul in moler Form from the Furnace.
Water is used for cooling punpose. Sodium silicate is alse referred to as soluble glass
since it dissolved In hot water/ steam. The final product s sent to soap. construction,

phamms industries for ather applications.

. Only two raw materials are used in process. Sand i5 stored in open. Sods ash and

finished product are stored in a coverad shed. Gas is supplied in pipelines directly by
GAIL ONGC.

Water used for cooling purposes and is re-zirculation, When TDS bullds up in caeling
water, the cooling water tank is cleanad and water [s reused in the process, Cooling
water is alkaline in nature and oH is gbove 12 Mo trade 2fTluent is generated from the

process-and unilsare not discherging any effivent ootside the premises.
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8, All the raw marsriale are converted inte produst and no hazardoiis waste: is generated
during the process, Caroon-diogide s emivted during process which is ket put into
arnrosphers.

T, In Thanjavur, the commitiee visited the nearby paddy fields of the complainants and
also met the complainants and asked about their grievence reparding the polhition
issues caused from the sodium silicate manufacturing unlts In other districs no
complaints were received.

8. The committes along with Deputy Divector of Agriculiure, Thaniaver District along
with the Soil testing lab officials, Revenue officials have collecied soil samples o1
loeations identified by the farmers. In Thiruvaroe and Megapettinam districts also the
committe has collected soil sample surrounding the industry o ascertain whether
there is any impact from the Industry. 501 testing laboratery has sought six week time
for furmnishing resules,

9. To study the impacts of emissions from the wodivm siljcate industries, committes has
decided to conduct stack maonitoring survey o all industies which requires sight
week time,

10, The committee has sought information on the annuaf crop vieid for fmst three years in
the villages surrourding the industries from Agriculture Department,

11, Prior to publishing of news item in The Hindu Tamil news paper- Chennai edition
dated D6.06.2021, Tamil Nadu Pallution Control Board or Agricubtural Department of
the respective districts had not recsived any complaints from the farmers regarding
pollution jssoes.

v Prayer for seeking additional time

The commities bumbly submits the following o Hon'ble NGT

1. In compliance ta Hon'ble NGT ordar dated, 06.07,2021, the commities comprising of
TNPCE, CPCB and Agriculiural University s composed.

2. It ts submitted that the complaint is against the Sodium Silleats industries in
Thanjavur District. There are 10 Sodium Silicate manufacturing industries in
Thanjavur (2 No.s), Thiruvarot €3 Mo.sh and Nagapattinam (4 MNo.sh

3. The committee has interacted with farmers’ land cwners of the agricoltural fizlds

located surrounding the industry in Thanjnvor district
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4. The comumiee has collected soll ssmples snd s handed over to-soil festing labs,
Cominifte¢ has proposed to conduct siack monjtoring sirvey in all ten industrisc
which requires eight week time. After the survey the committee will reqeire another
four week for results compilation and repart preparation

5. Inview of these, the commirtes respectfilly submits to Har'ble NGT to grant twelve

wesk time to 2ubinit faal oo,

= -,
e
-

.
_ 9
¥ _r ¥ Lr

TmtT.Mahima. Dr.F. Balasnbramaniam,
Scientist-I. Professor & Head,
Central Poliution Conirod Board. Soil Sedence & Agricultural Chemistry,
Regional Directorate, Anbil Dharmalingam Agricultural College
Chennai & Research Institute, Trichy

3

.-i'_ill !
Thire. K. Eienk .

Joint Chief Environmental Engineer (Monitoring),

Famll Nadue Pellution Conatred Board, TrHchy







Item No.03:

BEFORE THE NATIONAL GREEN TRIBUNAL
BOUTHERN ZONE, CHENNAI

Original Application No. 142 of 3021 (8F)
Through Video Conference;
IN THE MATTER OF .

o
L |

Tribunal on its own motion-3U0 N[BTT;;_Egéﬂnt ot the News
ftem in the Hindu Tamil Newspsp ﬂ-(iij: i tion

Lands in the Cauvery Delta, which b

3 i Bl
Protected Agricult 3@:; Famgnm%nut viel
ey

= & Forest

fort 5t Glopzgn ___\ w
a0 ll‘

o009,

4, The Chairman,
Tarnil Nadw Pellution Control Board,
HMo. 76, Anne Salai, Guindy,
Chenneai, Tamil Nadu - 600 J32

3, The District Collector,
Thanjavur District,
District Collectorate,
Thanjaiur - 613 010,



€. The District Callector,
Thiruradiir Distict;
District Collectorats,
PFirzs Floor, Thiruvarur — 610 004,

7. The Dietrict Collector,
Magapattinam [Hstrict,
District Collectorale,
First Floar,
Nagapattinam - 611 0Q1.

2. The District Collector.
Mayiladuthurai Dsitrict,
District Collecto

|. The above case has been Sup Motu registered by this Tribunal
on the basis of the newspaper report published in The Hindu
Tamil daily Edition dated 06.06.2021, under the caption
Graurala  slmepiomsasr  Lnorsst  Eenly  SemiiETanaser
wese urdHssiufagrs afosmuiser saspe” T|Soap factories

2



spotfing agricultural lands in the Couvery Delia, which has
been declared a protected Agricultural Zone; Farmers wormied
about ylelds)”.

. It is alleged in the newspaper report that on aceount of the
non-compliance of the pulluticm norms by the Soap faciories
in this area, the Tﬂ@rﬁw.ﬂ.{- tf:.e sofl has been affected

considerably thereby their E;Q;ful;tm 1 i3 also affected causing

heavy loss to the agn.mt;:lmrlgt%\m the Delte Districts of

Thcvlgw_hmrﬁp‘fmnta w& J

Cauve l = o the

b5 o S L H

action hes b taken by th 5 pegard.

jai-hel-d g

represented reap-;@nts 1to3 & 8 and Mr, C. Kasirajan
through Ms. D, Ashwini repi:'esented 4t responded. 3o,
service is complete,

. Issue notice to the respondents by Registered post with
acknowledgernent due, and alss by =-mail along with the copy

of the news paper report and the gist of the Sue Mom

3



procecdings with full cpuse title =o as to enable them to
comply with the direction and for filing their independent
response regarding the allegations in the news paper report.

. It is time and again reiterated by the Hon'ble Apex Court as

well as the Hon'ble High Cnurt including this Tribunal in

TAYRE D
the local bodies for g:h[ig%&:ﬁviﬁae of the industries,

50 as Erﬂgﬂ:tm mmfﬁ}t?m.h the -m@
t =I% x AcHan o

h they will

several cases even directed the

ol Eﬁﬂfﬂ (TNPCE Maﬂ_{'
)

50 gations made
!pﬁ;ﬁpnaie to appaoint &

joint committee comprising of (1) & Senior Sciéntist or a

in the newspaper rejoct, we, feel i

Senior Officer from Central Pollution Centrol Board (CPCB),
Integrated Regional Office; Chennai, (2] a Senior Officer or &
Senior Scientist from the Tamil Nadu Pellution Control Board
[TNPCB) as designated by its Chairman, (3) & Soil Scientist to

4



4

be nomineted br ths Viee Chancelior of Tamil Nadu
Agricultural University (TNAU}, Coimbatore, preferably from
Tirachirappalli or nearty Institution to these Districts and the
Joint Directors of Agricultural Departments, nemely,

Thanjavur, Tiruvarar. Nagapaumam and Maviladuthurai

5 T teamn, whenever they are
e
; D as 10 prépare the report by
: g 4 AALY RS
the committee ap-pmntei;ﬁ-ﬁjﬁgjbunal
The |-_- En]i&r:mfﬁ:ﬁfathh"}ahwe Ihc were also
Y SR oy
tf;;' their assi ce for pra;bf' ion and

[ proaviding necessary logistics for the nduct
-c_" Ij._
ion and submit the report, L

i %ﬂu FﬁTEtEcrn Control Board I:'I'I"II U‘;E be the
¢ ; | il sasy

for co-ord $ and for p

- Ir‘ﬁﬁc areas and
%ﬁ compily

the poliution norms and the conditons imposed in

ving with all

the permission or Consent order granted and if
there is any violation then they are directad to
ascertain the nature of violation,

II] to ascertmin the scil quality in those areas and



asceriain as to whether thers was any damage
caused to the soil on account of any illegal activity
of discharging effluents or other waste in the

rearby agricultural lands and if there is any

contamination caused, then, they are directed io

=

ell, il [hepeeigiariy w atembody adjacent

UJ its, and also make

e o

analysis of the water and sediments in those water

bodies and if there is any contaminaton found on
account of the such illegal activities of any soap
factory, then that also will have to be taken into

consideration for the purpoze of assessing damage

B



te environmment and for cost of restoratinon while
caleulating the environmental compensation

V) the committee i3 also directed to ascertain &s to
whether any loss of yield has been caused to the

agricultunists, whose lands have been affected and

s

if 20 assags {ﬁt-Imsqumcun:E cEusad to each land

et -
EaE DL
ey J.lfl':-f:., 'IT'FI.I'

oWTier g =

1l|Il

11. Considering the fact l;hgim wly formed Mayiladuthurai
District Iﬂ ﬂm Eau‘%w Ec]::a’) ared, wem ppropriate

w 3u f:mi t,hc“ Jﬂ:r:nct Eﬂ]lectlz-;l':] duthurai
11, as additional §= respnndent\“

%I.T;,r ig directed to carry cut the am the

1t Advocate
M.

13,

Dr: D. Ehanmuganathan Governm

i =
CELY 1:1H
‘g‘t ﬂ rnotice 5'.'.'!-]' &
m%&
N
Tﬂw cied 10§

by this T 92:

13,

form of Eearcha.ﬁlﬁ'fnﬂﬂ Eup rt PDF and not in the
form of Imagz PDF alnng vnth nem:sam:r hardcopies 10 be
produced as per rules,

14, The Remstry iz direcizd to communicate this order to the
official respondents as well as the members of the committes
immeadiately through e-mail along with the copies of the news

7



papsr reports and the gist of the Suo Motu proceedings with
full amended cause title so as to enable them to comply with
the direcion and for filing their independent response

regarding the allegations made in the news paper report

without delay.

15:




Minutes of the meeting conducted on 13.08.2021 with reference 1o O.A. Nao. 142/2021
{SZ} In the matter of Snomotu case tnkea by Hon ble Natiomal Green Tribunal (SZ)

Based on the Mews ltem in the Hindu Tamil Newspaper, Chennai Edition Dated:6June2021,
“Spap factories spoiling Agricultural Lands in the Cawvery Delt, which has been Declared 2
Protected Agricultural Zone; Farmers waorried about vields”, Hon'ble MOT has taken sun-
miotu eage and vide order dated 06.07.202 leonstituted 2 committee comprising of (1) a Senlor
‘Stientist or 3 Senior Officer from Central Polluton Contral Board (CPCB), Integrated
Regional Office, Chennai, (1) & Senior Officer or a Senior Scientist from the Tamil Nadu
Pallution Control Board (TNPCB) s desipnated by its Chairman, (3) & Seil Scientist to be
nominated by the Vice Chancellor of Tamil Madu Agricolural University [TNALD,
Coimbatore, preferably from Tiruchivappalil or nearty Institution 1o these DHstiiets end the
Jaint Directors of Agriculiural Departments, namely, Thanjavur, Tiruvarur, Nagapattinam
and Mayiladuthurai District who will assess the main team, whenever they are inspecting the
respective areas. so as to prepare the report by the committes appointed by this Tribunal.
THPCB is the nodal ngency. The committee is dirscted fo give ifs repom by August 26, 2021
by e-filing in the form of seerchable PDF/OCR Support PDF and not in the form of lmage
FDF along with netessary hardeopies w be produced as per rules.

in compliance to the Hon'ble NGT order, the committee comprising of following members is

composed

SNo | Name of The Member G'rganlmtiun Contact details

L Thiru, K. Elankumarzn Joint Chief Environmental | Mobile No: 8056047280

Engineer, TNPCE, Trichy | proair. jeeetrvidgmail.com

2, Dr. P. Balasubramaniam | Professor & Head, Mokile No: 3486929877
Soil Science Emaii: balatnau@inau. ac. in
deAgricultural Chemistry,
Anbil Dharmalingam
Agrizoltural Colleze &
Research Institute, Trichy |

IE Tmt. Mahima T Scientist-D, CPCE RD- Mobile No: 7204872300
Chenal

Email: mahima.cpcbidnic.in




The commitree shall be assisted by officlals:

[ 8.No | Name of the official | Organization | Contact detalls '
sssisting the committes |
|, Thiru. A. Justin Jpint Drirectar, Mobile No: 3360557743 |
Aprizulere, Thanjavur Emuall:
Jdamjransadafgmail com

i Thiruw. P Sivekumar Joint Directos, Mabile Mo: 7397733311 :
Agricaiine, Thiruvarur | Emall '
jdathinrvarun@gmail.com ‘
s Thiru, 5 Pannesrs=lvam | Joint Director, Mobile No: 8825685322
Agriculture, Nagapattinam | Email:
| | | and Mayiladuthoral | jdanegaiZ020f@gmail.com |

The following officials of the TNPCB shall also assist the commitiee:

S.No | Name of officials of Organizaiion | Contact detalls
TNPCE I

1. | Thiru. A, AlvinT Anand | DEE, TNFCB, Mobile Ne: 8056042308
Thanjavur Emaai:
| deempchianjorsiamail.com

3. | Thiru, F. Gunaseelan | DEE, TMPCB, Mobile Mo: BE70470695
Magapattinam Email:

acetnpcbinagaif@yehoo.c.in

Scope of the Committee

Hon'ble NGT vide order 06.07.2021 has vested the commitiee with the following mandate:
I. inspect the Soap Industries in these mreas and ascerain as to whether they ere
complying with all the poliution norms and the conditions impased in the permission
ar Consent order pranted and if there is any violetion then they are directed 1o
ascertain the nature of viclation,
2 1o ascertain the soil quality in those aress and asceriain as to whether there was any
damage caused to the soil on account of any illegal activity of discharging eifluents

ot other waste in the nearby agricultural lands and if these s any conlamination



caused, then, they are-divected 0o sugrast the remedial measures to restore the sail
quelity in thar area,

2. the committes is also directed to assess the damage caused w the environment and
wigess the environmental compensation paysble by the Soap industries which are
responsible for such contaminaticn applying the Polluter Fays™ Principle and also the
guideline 1ssued by this Tribunal in several ceses of this nature,

4, o ascertain a3 to whether any such unt-gated 2ffluents are being dumped in the
nearby water bodies as well, if there is any waier body edjacent to the Soap
manufacturing units, and also make analysis of the waeer and sediments in thoss
water bodies and if there is any contamimation found on account of the such illegel
activitics of any soap factory, then that also will have 1o be taken into consideration
for the purpose of ass=ssing demage to environment gnd for cost of restoration while
calculating the environmental compensation

§. the committes is also directed to ascenain as w whather any loss of vield has been
caysed to the sgriculirists, whose lands have been affectad and if so assess the loss
of income caused o cach land owner.,.~

In this connection, first meeting of the committes was convened on [3.08.2021 through video
conference (VC). TmiMahima T. Scientist D, CPCB briefed abour the case along with apower
paint presentation. Thiru. K. Elankemaran, JCEE explained the totzl number of sodium
silicate industries located in Thanjaver, Thiruvarur and Magapattinam Districts and the
current -status of industries. It was also reposted char noosuch industry i3 bocated in
Mayiladuthurai District.



HMTWZ&HT@WIWHMnﬁunﬁHﬂmﬂWHuﬂm_ e tes. Poice [ 0 %

B ishire T ARed e commpiallen

3 mmr...uua_.-_-...“-g-_.znwmpumm-wumwmnlmmnlurﬁn-:ﬂlﬂﬂwwv Cleraiid
B pdie S AR by 3211

ety

TS0 oG dartes

i e by e hadhall
DO A R G ARETT TS . amoce iy Sunad trarchat,
EWMM Frevyuad 2 T o The whal
Timinay, WA A (] s e nly o ta tnat
£bE Hgalpatnen dlaset] haa iy Jard il et
Tirme B i hu tarr ey foinad B gt
055 hu isrgerariy jivstd tha chai.

b i s S e iy ol medl et churl

0k TR by Tmaaa e ariky e el ORI

Wiyl iy ok et iy fodrmed Bt ihat

DERIT N PR H g paitrers Pt my Berepuatly freved Tha 22
Al ] THS i ey il L chit

Prol @ Paloss Erasyen i (lsain) b eeesera by ganed g o
ALE F1 flich Faf mat ampmsty jaid s

i 11, foel Ta) b bemrpicardy fobnaed e chal

EE] agiag sacnd: Th 1l B0

DR apaRIIRaDRNTE

The following decisions were taken by the committes during the meeting:

i. Copies of CTC's and other Clearznces abteined by the soap industries will be made
available to the committes by 16.082021
Action: DEE's, TNPCE
3. Copies of complaints received agpinst the industry in last three years pegarding
pollution caused by industey or somplaints by fanmers regarding decrease it yield elc
will be compiled and made availabie to eommintee by 16.08.2021.

Aettan: DEE's TNPCB and JD's Agriculture

3. Agricultural department shall campile avaiiable informaticn on annual agricuitural
vield in the region surrounding the industry for last ten years and slso comment on
increase or decrease in yvield along with ressons for the same {example drought vear

or heavy mins gte).

Aetion: JD s Agriculiure



4. Agrioelture department shall fisrmish nvailsble nformation or soil test carried out in
the region during last five yeors and also comment on the fertility of soil. The tpe of
crops grown in the region will ulso be reported ro comminee by [6.07.2021.

Action= SO 'y Agriculture

5. The commitiee shall inspect the induses i Thamgever, Thiruverar  and
Nagapattinam Districes on 17082011 and 1E.083021 (On hehall af the commitee,
INPCE shall carry out stack monitoring i ail units 1o ven®y whether the unit is
complying with stipulated standards or not THAL and sariculueal department shall
camy out soil sampling at locations idennfied by the cemmines w study the fertility of
soil. The soil samples shall be analveed at respective laboraiories and results shall be
fisrnished 10 comminee at the earlies,

Actipn: DEE s, TNPCB, JD's Agricuimure ang TNAU

i, Cuestionmaire shall be prepered to colleet information fom the sodicm silicate
industries including water belanes and material balancs

Actionr: CPCB

7. TNPCB shell provide logistic arangements 1o commiftes membars.

The mecting ended with thanks to the commities members and the officials of the TNPCB
and Depanment of Agriculnre.
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TmeT.Mahima, DrP.Balasebrameniam,
Scientizt-D, Profeszor & Head,
Central Pollution Contral Board, Soil Seience & Apriculfural Chemistry,
Regional Directorate, AnbilDharmalingam Agricoltural College
Chennai & Research Institute, Trichy
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Joint Chie¢l Environmental Engineer {Mogitoring),
Tamil Nadu Poflution Control Board, Trichy






BEFORE THE HON'BLE NATIONAL
GREEN TRIBUNAL
SOUTHERN ZONE, CHENMNAL.

Original Application No. 142 of 2021(52)

Suo Motu based on the news item in
The Hindu Tamil Newspaper , Chennai
Edition Dated -06.06.2021,

“ Soap factories spoiling Agricultural
Lands in the Cauvery Deita, which has
been declared a protected Agricultural
Zone: Farmers worried about yields "-

Vs

The Secretary to Government,
Department of Environment ,
Climate Change & Forest,

Govt., Secretariat, Fort 5t. George,
Chennai — 600 009 & 7 others

...Respondents

INTERIM__REPORT OF THE _JOINT

COMMITTEE IN O.A.NO. 142 OF 2021

REGARDING SUO MOTU BASED ON THE
NEWS (TE N THE U TAMIL

NEWSPAPER CHENNAI EDITION DATED
B~ JUNE 2021, “SOPA FACTORIES
SPOILING AGRICULTURAL LANDS IN
THE CAUVERY DELTA. WHICH HAS

BEEN DECLARED A PROTECTED
AGRICULTURAL ZONE, FORMERS

WORRIED ABOUT YIELDS

Advocate for Respondent:

Date:25.08.2021

Hearing date on 26.08.2021






